IN THE HIGH COURT OF DELHI AT NEW DELHI'

‘ ) - F.No.624/Comp./DHC 154 ’
~ Dated: 91\ —D_S ‘
From : ! 7
The Registrar General
Delhi High Court
New Delhi

" To

(On the Website of High Court)

Sub: Quotation for two (02) nos. of 48 TB NAS of model QNAP or_equivalent
model with five vears onsite warranty

Sir,

This Court intends to purchase two (02) nos. of QNAP or other equivalent/reputed
model NAS having following minimum technical specifications with five years Original
Equipment Manufacturer (OEM) onsite warranty:

Processor: Minimum Quard-core or equivalent Processor
Memory(RAM): Minimum 16 GB DDR3/DDR4

Storage Capacity: 48TB with prevision for expansion
RAID Support: 0,1, 5,10

User support: support for at least 200 users snmultaneously

Interested firms are requested to submit necessary quotations for the same in a sealed
envelope to AOJ(IT), Room No.6, Ground Floor, Lawyers’ Chamber Block-III, Delhi High
Court on or before 04~ 09 -20l%. The warranty and technical details of the NAS being offered
should be clearly mentioned in your quotation. The validity of the rates should not be less than
six months. The vendor should also enclose the authorization letter from OEM to participate
in the Tender.

The envelope should be addressed in the name of “The Registrar General, Delhi High
Court, New Delhi,” and the subject of this letter be superscribed on the envelope. No quotation
shall be entertained after due date. The envelopes without subject shall be summarily rejected.

It may be noted that the rates should be clearly mentxoned mdlcatmg GST/taxes in the
quotanon

Rajbly Chauhary’ ! ?3 /17

Deputy Registrar (Sty./IT/Dig.)
For Registrar General

CC to:-
1. Sr. System Analyst (IT), Delhi high Court.- for uploadmg the same on the Website.
2. Joint Director (IT), Delhi High Court - for information only.
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